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I. Slrri. Mahadev Namdev Mohite, age 47 years,

Forests, Pune For.est Division, pune hereby

Respondent No.l

working as Deputy Conservator ol
solemnly allirrn on behalf of

- Itespontlent.r

;

L I state and subrnit that I crave leave of this Hon'ble Tribunal to further add or
amend the affidaYit and / or file additional affidavit, if necessary. I say that, i
have been aurthorized to file this afficlavit in reply on behalf of the Respondent
Nos. l.

?' I state that, tliis Hon'ble 'li'ibunal took suo motu cognisance in this marter on
the basis ol'a ne's item "Pttne: NIBM annex residents raise concerns over
fbrest destr"uction r.vith authorities,' appearing in ,,punekar 

Ner!,s,, cJatecr

n /09t2024

3' I state that, in the ner'vs itenr it is stated that tliere is destruction of foresr ar.ea

and the subsequerlt conseqtlences on lhe urban pclpulation resicling Nl[]tI
annex in Moharnrnadrvadi area, I state that thure is reservecl lbrcst bea,ing

"i, 
rr.?,,f.Yu*, No.45 in Mohalrlnaclrvacli area of Pune City l;'orest Range.

,l;""*";:;.f:1tiqll6,l.{1ar, 
tltere is no clestruction of any lbrest area in rhe rese^,ecl lbrest ar

*"* Jlrr i'l,i'Lii{it'r Moh$fn\iaclwadi, "l'ltere has been no trec fulling and no encroachr:lent irl {uryj',J *,,;i,,;tLii*.'*"r 
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illr0 ol: tlttr t't:scn,r:cl li:t't:st n[ nny titrrc, 'l'he I'e$rrvo(l fbrest has been well

rllnirlt,litlril tly tlrc Pune lrorest [{nng*.

I stnte tltltt, ottc Suu. .lnytnuls Dhonkiltur, a r.csi(let)t of' NII'lM Annex had

llrrl(lr" utrtttplnittl r'cgnrding tlcstrr"tction of'lirrest arsa in the ruservecl irrrest at

lVlrtltlttttttillthvadi to tlrc Ministr;v ol' Forest and L:nvironff:enl via email. 'lhe

s$rlle $olllpltlit1t ltad appear in the new$ paper Punekar News. I state that the

cornl:laittallt Sou. Jtryrnala Dhanlcikar had been invited to visit the reserved

I'orest at Moltalrtrnadrvadi in orcler to lincl out the present conclition of the

t'eset"ved forest in view of her complaint. At the time her visit F-orester, Vishal

Yadav and otlters including the For:est staff rvere present, During her visit she

did not find any lorest destrr:ction or any illegal rnining in the forest area. She.

also found a boundary llr:r u,qll in the foresl 
"..u. 

Her Statement was

''ecorded by tlre Forester.

w"la/09/2024.
ler

6. I state that tlre boundary rvall constructing on the Hill Slope Area harl been

darnage due to raitr water and therefore the same was pulled clown in order to

avoid any danrage. I state that in the statement of the corlplainant Sog.

Jayrnala l)hankikar she has suggested steps to be taken irr order to avoid soil
erosion on tlie I{i1l Slope Area ol'the Reservecl Forest. As per her suggestion

the Range Forest Office has proposed soil conservation programme to the

Offiee of the pgptly Conservaror of Forests (T.) pune.

i

7. I state that, evety step will be taken in ltrture in order to prevent any forest

destruction and to avoid any soil erosion so that. the resiclents in the NIBNI
Annex area rvill not be adversely affected.
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, ;i*ii"L,"'"i'u ;'' i" l. Shri. Mahadev Natudev Mohite , ogg 47 years, w,orking as Deputy
Cotrsert'ator of F'orests. Pttrre Forest Division. Pune hereby solernnly alfirm on

lrehalf ot'the State of Maharaslitra Forest Department clo hereby solemnly declares

that nfiat is stated in afor:esaid paragraphs is true and correct to rny knowledge and

I belier,e the sanre to be true and co

Solenrnly cleclared at f'* .^.^

fnis tt*ay of D*.e .Zoz-tr
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Depufy Conservator of Forests,
Pune Forest Dir.isiqno pune
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BEFORE T}M NATIUONAL GREEN
TRIBLTNAL, WESTERN ZON E, PLINE

Original Application No.203 of 2024

In the matter of :

News item titled "Pune annex residents raise

Applicant

Versus

Principle Chief Conservator of Forests.

& others Respondents

Reply Affidavit of Respondent No.1

DATED 22th November,2}24

D.M.GUPTE

ADVOCATE FOR
RESPONDENT NO.l

3,LAXMAN APARTMENT

25 126, OLD TOPHKAFIANA,

S'NAGAR, PLINE _ 4I I OO5

MOBILE :9422317884
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